
22 
 

THE SECOND SCHEDULE 

(See section 55) 

 
1. The Industrial Disputes Act, 1947 (14 of 1947).  

2. The Brahmaputra Board Act, 1980 (46 of 1980).  

3. The Cine-workers and Cinema Theatre Workers (Regulation of Employment) Act, 1981 (50 of 

1981). 

 4. The Family Courts Act, 1984 (66 of 1984).  

5. The Legal Services Authorities Act, 1987 (39 of 1987).  

6. The Maintenance and Welfare of Parents and Senior Citizens Act, 2007 (56 of 2007).  

7. The Sexual Harassment of Women at Workplace (Prevention, Prohibition and Redressal) Act, 

2013 (14 of 2013).  

8. The Finance Act, 20l6 (28 of 2016).  

9. The Industrial Relations Code, 2020 (35 of 2020). 

 

 

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 


